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benefit of the House. I quote the term* of 
reference: 'To elucidate the factors res-
ponsible for the current outbreak of plague 
and its sperad'. Perhaps it includes what you 
said. 

SHRI      CHATURANAN       MISHRA: 
The financial aspect is not included. 

SHRI B. SHANKARANAND : The ques-
tion is whether it would go into the financial 
aspect also. That also the Committee can look 
into. 

SHRI CHATURANAN MISHRA : Then 
you make it clear. You write to the 
Committee that they can go into this also.    I 
would be very happy. 

SHRI B. SHANKARANAND : Yes. 
SHRI INDER KUMAR GUJARAL : Sir, 

the hon. Minister has tried to underplay the 
situation. It is not a question of propaganda. It 
is not a question of the number of cases, 
whether it is more or less The issue, basically, 
is this. I think my hon. fr'end knows it. Not 
once, not twice, not thrice, but in the last forty 
or fifty years, there are any number o? reports 
available and you do not n?ed one more expert 
committee to tell you that excepting the 
N.D.M.C. no other municipality in the country 
is financially viable. 

Now, the point is, if a plan has to be made 
obviously—I assume—'he Government, like a 
corporate body, works together—may I ask 
the hon. Minister whether he had approached 
the Planning Commission on this issue that 
the financial structure of the municipalities 
had to be improved? This is one thing. 

Secondly, has the hon. Minuter thought in 
terms of improving the sanitation 
methodology and technology? It does not need 
a World Health Organisation report to tell us 
that our cities are dirty. It does not need any 
health organisation to te'l us that there is filth 
all niound. that we first collect the garbage on 
t roadside and then remove it and diseases 
spread all around. S:r, this incident of 
plague—I am not discussing its dimension—
has brought us disrepute abroad and despair at 
hom?. May I ask him whether he >s willing to 
undertake the task of evolving » <^heme? Th's 
is apart from the work of the Committee; the 
Committee is to suggest ways to avoid this 
kind of_ a situation. I wrote to the Prime 
Minister. The Prime Minister wrote bad; 'o me 
saying that he had referred the issue fo you 
and to the Ministry of Urban Development. 
May I know from the hon. Minister whether 
the Ministry of Health and the Ministry of 
Urban Develonment would tit together and 
evolve a comprehensive scheme to see that 
our health and sanitation improve? 

SHRI B. SHANKARANAND: Sir, the hon. 
Member is r:gnt in his point about the 
maintenance of sanitary conditions by the 
municipalities. It does need to deep thought 
and a co-ordinated approach to solve this 
problem. It is not only the question of the 
Health Ministry. This also involves the 
Ministry of Urban Development, the State 
Ministries and the local authorities 
themselves. 

As far Lis the question of funds is con-
cerned, necessarily we have to find a way. We 
have to consult the Planning Commssion. In 
that regard, the suggest on made by the hon. 
Member is well received. 

Construction of   overbridge   near   Sakboti 
Tanda Railway Station 

*203. SHRIMATI MALTI SHARMA : 
Will the Minister of RAILWAYS be pleased 
to state : 

(a) whether it is a fact that the road 
users are facing difficulties due to fre 
quent closing of    level    crossing      near 

hoti Tanda Railway    Station    (N.R.); 
(b) if so, whether there is any propo- 

sa' under Government's consideration for 
construction of overbridge on the above 
level crossing; and 

(c) if so, by when the work on the 
job is likelv to  be started ? 

THE MINISTER OF RAILWAYS (SHRT 
C. K. JAFFAR SHARIEF) : fa) Yes, Sir. 
(bl ^.nd (c) Yes, Sir. A Road over-bridge for 
this location, was sanctioned and included in 
Railway's budget for the 1987-88 but had to 
be dropped in 1991-92 as State Government 
failed to acquire land for construction of 
approaches. Railways are ready to build this 
Road overbridges, as soon as State Govern-
ment is prepared to do so. 

 
SHRI C. K. JAFFER SHARIEF : Sir. there 

is no question of directing any State 
Government. Whenever such demands come, 
we do write to the State Government whether 
they are    willing to   take
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part on a cost sharing basis. If the State 
Government responds, then we go ahead. If 
the State Government does not respond, we 
will not be able to do it. Here is very clear 
that the State Government did not acquire the 
land. 

 

 
SHRI S. JAIPAL REDDY.The Ministers   

are   very   good at doing shilanyasl 

 
SHRI C. K. JAFFER SHARIEF : Sir. '•his 

question does not relate to this under-bridge. 
This question is related to an altogether 
different bridge. However, Sir, if any State 
Government takes interest and comes with a 
positive approach, we will consider that 
request, based nn merit and availability of 
funds. 

 
MR.   CHAIRMAN :   Question  Hour  ii 

nvet. 


